Leave of
Absence from
Sittings of the House

5183

1964, agreed without any amend-
ment to the Kerala State Legis-
lature (Delegation of Powers)
Bill, 1964, which was passed by
the Lok Sabha at its sitting held
on the 24th September, 1964.”

PRESIDENT'S ASSENT TO BILLS

Becrefary: Sir, I lay on the Tabic
the fo.lowing two Bills passed by the
Houses of Parliament during the cur-
rent Se:sion and assented to by the
President since a report was last made
to the House on the 1st October,
1064: —

(1) The High Court Judges (Con-
ditions of Service) Amend-
ment Bill, 1964; and

(2) The Legal Tender (Inscribed
Notes) Bill, 1964.

1317 hrs.

LEAVE OF ABSENCE FROM
SITTINGS OF THE HOUSE

Mr. Speaker: The Committee on
Absence of Members from the Sittings
of the House in their Tenth Report
have recommended that leave of
absence be granted to the following
six Members for the periods indicated
in the Report:— ’

1. Shri Motila] Kundanmal Firodia
2. Shri R, Kanakasabai

3. Shri Muzaffar Husain

4. Chaudhury Brahm Prakash

5. Shri Priya Gupta, and

8. Shri Maheswar Naik.

The Committee have also recom-
mended that the absence of Shri B. P.
Maurya for the period indicated in the
Report may be condoned.

1 take it that the House agrees with
the recommendations of the Com-
mittee.

1324 (Ai) LSD—8.
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Some Hon. Members: Yes,

Mr. Speaker: The Members will
be informed accordingly.

The Minister of Defence Production
in the Ministry of Defence (Shri A. M,
Thomas): With your permission, 1
would like to make a short statement.
It i3 in connection with an assurance
given.

Mr. Speaker: Shri Bhakt Darshan
may first make his statement.

CORRECTION OF ANSWER TO
STARRED QUESTION NO. 1328,
DATED 6-5-1964

The Deputy Minister in the Ministry
of Education (Shri Bhakt Darshan):
While replying to a supplementary
question asked by Shri Indrajit Gupta,
the Deputy Minister of Education
stated as below:—

“The hon'ble Member may be
correct in his estimate; but, as
far as 1 know, these camps are
restricted only to foreign students.
That is a fact."

The correct position is that Indian
Couneil for Cultural Relations takes
care to see that some Indian students
are also admitted to our Summer
Camp; so that there is no segregation
of foreign students and the Indian
and foreign students come to know
each other better.

STATEMENT RE DEATH OF
SCHOOL CHILDREN IN
ANDHRA PRADESH

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): On behalf of Shri M. C.
Chagla, I make the following state-
ment:

After the Education Minister made
his last statement on this tragie inci-
dent before this House, Government
have received from the Andhra Pra-
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desh Government a report of a Com-
mittee consisting of Collector of Kur-
nool and the Director of Public
Health, Andhra Pradesh. This Com-
mittee finalised its report on 25.9.1064
after making thorough investigations
and on-the-spot inspections for loca-
ting the cause of tragedy. The three
main possibilities which the Commi-
ttee looked into were:
(1) an outbreak of cholera

(2) chemical poisoning of the in-
gredients of the food,

(3) bacteriological contamination
of the ocooked meal.

The Committee was of the opinion
that “the present outbreak of the
epidemic might be probably due to
local bacterial contamination of the
mid-day meals in the course of its
preparation or cooking or distribu-
tion.” The Committee did not give
a final verdict however because they
were awaiting the result of the vari-
oiis chemical and bacteriological ana-
lysis.

A senior officer of the health Minis-
try was also sent to Hyderabad to
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report on the incident. In his report
received by the Education Ministry
on the 1st of October, 1984 this officer
hng made the following significant -
observations: —

(i) Pathikenda Taluk in which the
village Maddikera is situated had
cholera from 0.7.64 to 21964 in 8
villages but Maddikera itself was free
from cholera and Gastro-Enteritis un-
til the 19th of September, 1964.

(ii) The mid-day meal had been
suspended for some time in this
village due to cholera infection in the
surrounding villages. It was resumed
on the 15th of September. The meal
was not serveq on the 16th due to
rains ang the sickness of the cook.
The meal was prepared and served
on the 17th and 18th September. On
19th and on subsequent days it was
suspended.

(iii) The report of the incident
was received by the local dispensary
doctor on the 19th at 6 AM.

(iv) The up-to-date figures of
attacks and deaths are as under

& ——

Date Attacks
19-9-64 a3
20-9-64 66
21-9-64 30
22-9-64 15
23-0-64 25
24-9-64 11
25-0-84 —
26-9-64 —_
27-9-64 5
28-9-64 1

218

Deaths
(one adult and 62 children 17
(all children) 12
(4 adults and 28 children) 3
(all children) ]

(3 adults and 22 children) —
(6 adults and 5 children)

(3 adults and 2 children) _
(one adult) —

The water used for cooking was
from two step wells, which was also
used by the people located round
about the wells. The bacteriological
and chemical examination of 283 sam-
ples taken on 22.0.64 by the District
Health Officer has given the following
results: —

“One recta] swab of girl Hanu-
makka aged 8 has proved - positive
on the 26th. The well water from
Nallanabhavi from where the cook
has taken water for cooking and for
other uses has proved positive on the
28th. Subsequently the lecturer in
Microbiology of Andhra Medical
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College Kurnool took rectal swabs
from 27 cases out of the 34 cases
under treatment on 24th evening.
Out of these 5 have proved positive
including one ' specimen of vomit.
Specimens were also taken from the
cook and the attendants. These were
all negative for cholera til] the 28th.
Further examinations are going on.
The bacteriological examination for
Salmoulla, Shegalla, Typhimmurium,
Closteridium, ete. have all proved
negative,

The post-mortem specimens of one
child on 21.8.64 and another child on
22.9.64 have all been negative for
different insecticides—for  routine
poisonous metals, alcolides, etc.”

The tentative conclusion arrived at
by the officer of the Health Ministry
is that the highly insanitary condi-
tions of the cooking place of the mid-
day meal and the use of contami-
nated water from Nallanabhavi may
be the cause for this outbreak of
Gastro-Enteritis.

On the basis of the two reports
received by the Education Ministry,
Andhra Pradesh Government have
been requested to improve the condi-
tions in Maddikera village and to en-
sure rigid observance of necessary
standard; of sanitation in the prepara-
tion and distribution of mid-day meals.

Shri Hem Barua (Gauhati): On a
point of clarification. The other day
when the Education Minister made a
statement to this effect, the House
was interested in knowing why it
was, when the attack took place on
the 15th September and some children
died, that thig food was continued
to be served upto the 27th Septem'-‘
ber? Why was it that it was not stop-
ped as soon as it was found that there
was an attack due to the food and all
that? We told him that he should col-
lect information on this point, but in
this statement there is no mention of
it.

Shri Bhakt Darshan: I have already
said in the statement that the meal
was prepared and served on the 1Tth
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and 18th, but on the 18th and subse-
quent days, it was suspended.

Shri Hem Barua: After that, again
it was started and continued upto the
2T7th.

Shri Bhakt Darshan: It was sus-
pended as soon as the information
was received,

Shri Ranga (Chittoor): I made a
suggestion the other day that the
representative of the United Nations
Children's Committee, who is stationed
at Hyderabad, should also be asked
to go there ang submit his report.
How is it that Government has not
thought it fit to do so? Maybe, the
report that they have received is a
good enough one and correct one, but
we would like to have the assurance
that the experts of the Government
of India as wel] as the United Nations’
own representative who is there in
Hyderabad, had also been given an
opporiunity of going there and con-
firming the report that they have
made to us.

The Minister of Health (Dr. Sushila
Nayar): The United Nations expert
would have come into the picture if
we had found any indication that the
food materials supplied were at fault.
The results of the e¢hquiry made by
our medical experts from the CQentral
Government as wel] as from the State
Government,—the Central Govern-
ment sent a top officer for the en-
quiry—the reports of these expert
enquiries up till now are indicative
of the fact that it was bacterial con-
tamination due to the use of water
from a nearby well which was con-
taminated.
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Shrli Ranga (Chittoor): That was
already there.
Dr. Sushila Nayar: The United

Nations or the CARE supply is not at
tault. Surely, we do not need to
wait for experts from other countries
when we have competent experts of
our own.

Shri Ranga: It is not a matter of
other countries. The United Nations’
own expert is there, stationed at
Hyderabad, for this specific purpose.
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Dr, Sushila Nayar: Our experts
are as good. Should we go on a.king
for foreign experts to help us when
we have competent experts?

Shri Ranga:. The hon. Minister
does not even know who that expert
is. He happens to be an Indian, and
not a foreigner, and has been appoint-
ed by the United Nations on the re-
commendation of the Government of
India. All that I suggested is that he
should also have been taken over,
and I made that suggestion much car-
lier. Anyhow, T am not prepared to

blame the Government for their
failure on this.
Shri Bhakt Darshan: In the state-

ment I have clearly stated that the

Director of Public Health, Andhra
Pradesh, visited the place immedi-
ately after the incident.

Shrimati Yashoda Reddy (Kur-

nool): When there was cholera con-
tamination in the places round about
Maddikera, I want to know whether
the Education Ministry, the local
Government or the Health Ministry,
had given specific instructions to see
that the contaminated water was not
used, and if they have now taken the
precaution that the water being used
especially in schools is pure. Have
they made any such provision?

Dr, Bushila Nayar: The facts of the
case are that while there was cholera
in some of the villages in that taluk,
this village had been free from cholera
completely up till the 18th. It was
under those circumstances that the
school authorities allowed the meals

- to be served. It was not known at
that time that the well was infected.
It was after the tragedy that the well
water was tested, and it was found to
be infected.

Shrimati Yashoda Reddy:
do not believe in prevention.

Dr. Sushila Nayar: We do.

st sifeTC oTe AT (W) - 9w
4 ¥ AT AT Ay g O ¥ &y i
¥ grafrat & 73y *Y ot vz g€ R
T AR AR R E?

So, we
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o gMAT A1aT : YIEZH W AL
1 3TF W AT gy &) Mifea
rae & g o A agT A T AT A
TR AT AT GG | TGF 6T A G-
T FT FTH FAT H) A& HA Wi w7
g W@ g # gea fafaeedy ar
g fafaet s& # faedam adt
AR ]
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o amy: (fgIR) : weaw w@m,
o T591 & wox ¥y ¢4 gtz & faad
fr o & famr zgr 9@ 1 &F g4
wERT &1 @W gt § foad aqamr
mr ¢ 5 s fam 3o = W, g
fer 38 T=9 w¢ Wik dmR feq Wk
TN O qX ¥ IERT Aw qEa
gt at # wdt AdRA ¥ qBTT VRN
g fF ¥a aeg & 9 754 7Y A NAAAE
J ag wiw w<& arar R §0 F sEfarea
o faad fs ag 015 g€ &t ag =
g & a7 ¥ @ 9T 6T T4l ®
AF AR, W Gy ® AWy
F1 1T 7 DAY 7 F fag o AT WA
N WA FA T T TW W A
TF |TYF FTEFA W A& qJoHTH A0
frmmr? gt @R g
it FTdaTEdr FT W § arfe wrr g
feen Y gdeAT 7 &, I8 A ¥
faq T & arEr @7 %99 JoT Y
27

1o g muac: A7 qgar ¥
19 AW #T AT AT HIT T FC
faar mr AR I W A W '/
T & R g 1 W) 9
Ca (R B (B cradl L
a1 e 9 ag € af o) I
wEqaTer W GEETAT AT | Al W
TR & 7T aTHE 9% AT 3 ¥ A
g AR g% a1 #7 o gt ¥ I
wEAT gt & afew dar fe o W
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TWA A TANET IJEET BT R
werar oy forest 2o ¥ ag grdv
& mar | Nafer deww & fog gy
fufreet Amig 3w g w1 faar
§ fF = a% off 7 ¥ @0 Fhviw
gfeT T 7 N IE TN w2 W7
qwt &< ¥ faear s

o e AT N TG 9T, ...

WTqH WEWET : aUTET oY, §F aenr
a1gq ¥ oY adr o1 a1 fF 97 uw faa
TS 7R A qUAX AEF Far @ al
ot fer for w1 @ fear mn?

ot ad ;& ) oarT A 2
ey uErRg, §Ar warRw A s
f& & st &Y frar e gt § 1 AT
w1 & f6 qg ¥ faw o oF Tia H 20~
30 WEHT AT 714 a7 IqF foay fgq
& 9% ag 9a1 o 5 g 39 T
¥ W AR wYaw F OF qw geat
Y RRA ¥+ AL oy 0y ?

wo guwiar waT: § fadea v
fs OF ad g &1 9 qWT AT gAT B
IAF! IT99 g9 F TS FAT 4T 8,
qFEw YT A §Y ag T &Y I §
fF woe § I8 O & qF7 &7 wfeT wr
T |

W A e wed e
W & AR Ty Ty ¥ ?

o g ATAT: A, 1

st TeRwE aTew @A 4@ @
¢ fe Clawa 1 w0 wE AT g W
g ot ¢ garewr @ 7g & 5 gAwr
HF T W ar g !

o g AT : TF FaT A Fea
mar § fie s O fed 1 Wgea®
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T A W ITAX &Y FHFAT § TE AR
qgETAT AT |

st a¥ (@iE) 0 ag weEe
Far mar @ o wgr 9y A g g,
fom areq( § ag AT § 99 F wre-
T F TR & qEH Al & a=d) B
fafea Gavw 1 AR AT F O
ar fad s § @t & A wgar
g 5 ag ot 9% qL § 97 & o @iy
SHC ¥ AF qmy ay 4?7
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o GHIAT A@C : ITF & AR
%1 &% Al &7 gU 4, D F 99 g
¥ | AT QF a9 AT & I F ¥ #§
T &Y a1 $1 P AL T q qEy
F rar, faardi 7 €% 7@ wEE ¥

Shri P, Venkatasubbaiah (Adoni):
This is a very tragic incident, and in
one family all the children died. May
I know whether there has been some
delay in rushing medical help to these
people? Is it a fact that they failed
to take the assistance of the medical
staff from Guntakkal, which has a big
railway hospital, and they waited for
the medical help to come from Kur-
nool, which is more than 80 miles
away, and that this also resulted in
the tragedy? May 1 know whether
that aspect has been enquired into?

Dr. Sushila Nayar: Immediate
medical aid was rushed, The rail-
way hospital is nof a hospital that
generally comes to the aid of the
civilian and genera] population, That
is well known. Whichever was the
quickest means of getting assistance
to them was adopted. The doctor
there was also available along with
certain staff, and further assistance
was immediately rushed.

Dr, Melkote (Hyderabad): The
Mini ter has stated that cholera war
prevalent in that area. If there wr
cholera infection, the children should
have been inoculated. In view of the
fact that inoculation has not taken
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(Dr. Melkote]

place and a number of children have
died, people feel that it is not due to
choldera, but something else. Is the
Minister aware of this? If it was due
to cholera, why were they not in-
oculated earlier?

Dr. Sushila Nayar: [ have already
submitted, and my colleague has also
submitted, that seven cases have been

found  positive on culture for
cholera bacilli. So far  has ino-
culations are concerned, I have

submitted that about one-third of the
children had been inoculated. It is
well known that there is resistance
amongst our people sagainst mocula-
tions.

Shri Ranga: Not now.

Dr. Sushila Nayar: There is no
compulsory inoculation, and parents
get their children inoculated if they
want to, and refuse if they want to.

Shri Heda (Nizamabad): Has it
come to the notice of Government
that those children who did not attend
the school or partake in the mid-day
meals on those days, were the vic-
tims, and somé of them have died; if
so, what is their number?

Shri Bhakat Darshan: It is a fact.
As I read out in the statement, out of
216 cases, 10 were adults. . . (Interrup-
tions).

Shri Vishram Prasad.

o fewrmr A (ST ) ¢ oA
weft Y 3T wfaeiy oft 3 +gr & 5 we-
qre ¥ WS AT F FTAQ BT FOT AT
oK @ M ¥ e qg ar) &
q¥ AT STET § {6 o I WIS Tt
# ®RrQ BT gET 9T, @ FE A
w1 FIGATE w71 "ol S T wgr Y
fir FT Y FETE FTAT IS FT H7H 91,
W g, qgAwe fafagt ar e
fafaedy &1 &9 ¥ 97| 9« TE W
TR N g W a, @ R

Mr, Speaker:
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§rS9 § §H WA &7 wavq 4471 fgav srav
&7

weaw WERY ;. WA 996 g
A TR T @ ) e & oA
¥ N Ay, @ F e ok
T W W & ST A A gSATAT AT
g, & ATy Taer sy & e« s
fear T 1

ot farsrer sy : sl ot § g
& & ag W aw A e A fafat
ar gew fafaegy &t fedard &Y 1,
wafeay #9 ag ara wer & | & ag s
agar § & 9« 37 wre Ty # fea
BET GUT qT. T AT T T FTHATEY KT
w7 F A 9T GIRWW qOEAe
T *1 war fagr war ?

o gaite AmT: N N FRATE
@t mEaie ¥ yafas qwer e, 4
TEA FTENT | WA ATAAIT qT g
g @ R AT ¥ 9 R 5
FT 3§ At

Shri S. M. Banerjee (Kanpur): On
the first‘day, the hon. Minister of
Education made a statement from
which it was evident that it wag due
to some defective cooking. But later
on, now, we are told that because
there was choldera there, these small
boys were victims. The doubt per-
sists in the minds of the general pub-
lic in the country. I would like to
know whether a judicial enquiry or
a high-powered enquiry into this ip-
cident will be held to elicit the truth?

Dr. Sushila Nayar: No, Sir. we
have made the enquiry that was
necessary, We gare quite satisfled
with it. We were in the first instance
worried whether there were insecti-
cides pr something like that mixed
with the foodstuffs, But that is not
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the case. As has been explained, it
was due to the insanitary conditions
of cooking and there is no need for
any further enquiry,

St gww W WA (dJATH) X
WA wfavit &1 s awET 94
¥ yoIfie T GETA &1 W T §
& g@ gieaT & am, fomd 38 a1
7, §RR, TIAERE W AAg § o
faenfoat & wiom & faddr gand qmo
T ?

At e THA - T T F qHR
# q| F1€ guA1 W@ &

ot geEitae ey (AR ;- A=E-
#ra qat F1 7w § e o= & o @
X F qEF T[T IAAT  TEAAUA FQ
g1 & ag s wgan § F s qgd
fe g® 7% w3, a1 7 gk fam e
¥ a=q1 9 fad 9 avr wry 7Y
forar ari

o gty e fag  faa-19
i@ F1—aa1 WK g, 99 oA
¥ ag @T a2 F< faar m@r g Ow
A ¥ A1 F QAT G2 A TG TR
T FT N, T T TEWE TIL TG HI@AT |

13.33 hrs,

STATEMENT RE, DISCOVERY OF
DEFENCE MAP

The Minister of Defence Production
in the Ministry of Defence (Shri A.
M. Thomas);: Mr, Speaker, during
the discussion on Defence Minister’s
statement in Lok Sabha on 28th
November, 1064 on the reported dis_-
covery of the defence map in a fruit
parcel at Pipariya railway station,
Madhya Pradesh, the Defence Minister
agreed to furnish the name of the per-
son who sent the fruit parcel and the
name of the person to whom the par-
cel wag sent.
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The position is that a Havildar

S. D. Kimothi, of Army Educational
Corps sent a parce]l of apples from
Chaubatyia, Ranikhet to a junior com-
missioned officer, Jamadar Gunanand
Shastri, of Army Education Centre
and School, Pachmarhi, Railway sta-
tion Pipariya,

Shri 8. M. Banerjee (Kanpur): I
would like to know this, Our ques-
tion was twofold. Ome was about the
name of those and other was whe-
ther the person who had sent the par-
cel and the person to whom the parcel
was sent were apprehended and in-
terrogated and if so what was the re-
sult of interrogation?

Shri A. M. Thomas: One person
had been interrogated. The other
person to whom the parcel was .des-
patched—it has not been possible to
get him—will be interrogated when
he is apprehended.

Shri Hem Barua (Gauhati): What
stepg have the Government taken or
contemplate taking against these per-
sons who have made our defence
maps or defence papers a marketable
commodity like that? ’

Shri A. M. Thomas:;, As -indicated
by the Defence Minister, this case
was enquired into. The Chief or
Army Staff is of opinion that the ip-
formation is already generally known
to the public.

Mr. Speaker: Even if it be known
to the puhlig: then too?

Shri A M. Thomas: It is true that
there has been.some carelessness un
the part of the officers.

Mr. Speaker: Is the Government
going to do something?

Shri A, M. Thomas: Adequate

action is being taken.

ff wemmitt sl (faeAiR) -
WAV HAT ¥ €F Gy § W R
# wyr v fis A% T W F ¥ AR



